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speak in English because English does
not appear in the Eighth Schedule.

MR. DEPUTY CHAIRMAN: That
is alright. I have already explained
the position.
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MR. DEPUTY CHAIRMAN: I have
already disposed it of. Now, we take
up the the Calling Attention.

—_—

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPORT-
ANCE

Killing of Harijans by Dacoits in Vil.
lages of Etah District, Uttay Pradcsh,

SHRI PATTIAM RAJAN (Kerala):
Sir, I call the attention of the Minis-
ter of Home Affairs to the killing of
Harijans by dacoits in villages of Etah
D.strict of Uttar Pradesh, and the
staps taken by the Government in this
regard.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
Sir, the Government deeply regret the
killing of Harijans and others, by da-
ccits in Etah District. According to
information received from the Govern-
ment of Uttar Pradesh, the Pothi da-
coit gang raided village Kunwarpura,
Police Station Jethra, District Etah,
Uttar Pradesh on the night between
2nd and 3rd May, 1981. They lined
up fifteen people in that village and
shot them. Ten of the victims died
on the spot and one more died on the
way to the hospital. Four others were
injured, The eleven persons who died
were members of Scheduled Castes.
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A day earlier, the same gang had kill-
ed seven persons in two other villages
in the jurisdiction of Police Station, Ali-
ganj. They include persons belonging
to communities other than Scheduled
Castes. The Government of Uttar Pra-
desh have placed a sum of Rs. One
Lakh at the disposal of District Mag:s-
trate Eiah for providing relief. The
Minister of Home Affairs has advised
the State Government to consider in-
creasing the amount of relief,

The motive for these gruesome kill-
ings cannot be established till after
the investigation is completed. How-
ever, on the basis of the information
and indications available so far it ap-
pears that this is 3 case of wanton
killings or reprisal by a dacoit gang.
The unfortunate victims include mem-
bers of Scheduled Castes as well as
others.

The Commissioner, the District Ma-
gistrate and the Superintendent of
Police had imrnediately rushed to the.
spot and heavy police force has been
pressed into action for apprehend'ng
the members of the gang. Other anti-
dacoity measures have also been in-
tensified. 1 offer my heartfelt sympa«
thies to the farnilies of the victims.

SHRI PATTTAM RAJAN: Sir, the
statement made by the Minister is a
clear evidence that the law and order
situation in Uttar Pradesh is a com-
plete fallure. Sir, this noforious mas-
sacre started on the 1st of May. It
continued on 2nd and on 3rd also. For
full three days the dacoits were there
in these three or four villages. I would
like to know what the police was doing
all this time. I7 the police had rushed
in time, at least the two massacres in
two villages could have been avoided.
But the police did nothng. Not only
that, according to the press reports,
even after 48 hours there was no re-
port from Lucknow, that means, there
was no report of the U.P. Government
about the details of this massacre. Sir,
a few months back, In Jamuary 1981,
nine persons were murdered by the
same dacoits in the adjacent village
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and the district’'s name is Farrukha-
bad. The same dacoils committed the
murder at that lime, put nobody has
so far been arresteg since then. Not
only this Minister but all the Central
Ministers have keen talking about the
law and order situation in the States
which are ruled by non-Congress (I)
Governments. They have been talk-
ing about Kerala, about West Bengal.
I would like to know from the Minis-
ter, can he cite a single instance like
this atrocity on Harijans having taken
place in West Bengal or in Xerala?
Leave aside the killings by dacoils,
can he cite an example where the
Harijans have been killed by landlords
or by goondas? You cannot point out
a s'ngle instance. But all these inci-
dents, all these massacres are taking
place in the Siates where the Congress
(I' Governments are in power. FEspe-
cially in U.P, how many massacres
have taken place after this present
Government came to power and how
many persons, especially the Harijans,
have been killed by dacoits, by land-
lords and by goondas? The Minister
should reply to that. Sir, the dacoit
are getting patronage from the high-
ups. The political leaders are giving
patrinage to them. ' Recently there
was a report that a Congress (I) M.P.
gave shelter {o a dacoit. You cannct
deny that. In the villages of UP also,
these dacoits were given prolection
and ave being given protection by the
landlords and certain high-ups. They
belong to the ruling party. The Min-
ister has said nothing about the mo-
tive of these happenings, or this mas-

sacre. But according to press reports
there was a murder three months
back A former MLA was murdered

and another MLA is now in custody.
He is involved in a murder case, Ac-
cording to the press reports, this mas-
sacre has taken place as g revenge
against the  Harijans because these
Harijans and poor people had report-
ed that that MLA and his party had
cominitted the murder of that former
MLA. This has come in the papers. I
would like to know whether this is
correct or not. The Minister should
revly to that.

320 RS—10.

Again, Sir, when massacre by
Phoclan Devi took place in UP, not
only that Government but the same
Home Minister—Shri Makwana—as-
sured this House that everything would
be done against the dacoits. Not only
that, they said that the villages have
been covered by armed police. What
was the armed pol ce doing when this
incident took place? You should reply
to that. You assured us that such
things will not be repeated, either in
UP or anywhere in India. But this
has happened again. Therefore, you
should tell us what the police was
doing at these places. You had used
the word “armed police” and said that
“armed police” has been put in the
surrounding areas. Phoolan Dev! has
not been arrested so far. I will read
this report which has appeared in the
Indian Express. I do not know whe-
ther it is correct or not:

“It is presumed that after the ar-
rest of Latoori Singh, MLA in con-
nection with the murder of Mr. Sa-
tish Chandra Sharma, a former le-
gislator committeg on his behest by
the Mahabira gang and the subse-
quent death of three of his gang
members in a police encounter, the
bandits had indulged in the orgy of
murders to strike terror so that the
wilnesses may not come forward.

The gang had made an unsuccess-
ful attemot to kidnap and liquidate
the start witness, Phool Shri, who
was instrumental n disclosing the
macabre details of Mr. Sharma’s
kidnapping and murder which led to
the recovery of his bedy and that
of four others who were_similarly
kidnapped and murdered by the Ma-
habira gang.”

MR. DEPUTY CHAIRMAN: Please
don’t read the whole paper.

SHRI PATTIAM: RAJAN: I would
like to ask the Minister what precau-
tion has been taken to prevent such
incidents in future. I would also like
to know from the Government whether
they will think of giving arms and
training to the poor Harijans for their
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self-defence, because it has been prov-
ed that the police 1is inefficient, the
police s not doing anything and the
Gove.nineni has not been able to con-
tral the situation. 1 would like to
know what action has been iaken by
the police or the Government of Uttar
Pradesh in this regard.

SHRI YOGENDRA MAKWANA:
Sir, the hon. Member, before asking
questions, raised two or three points.
One queslicn which he posed before
me is about the kill'ng of Harijans in
Kerala and West Bengal. 1 would like
to inform the hon. Member and,
thirough you, the entire House and
the country as a whole, that in Kerala
killing of people has become the order
of the day. When I visited Kerala,
one Harijan was killed while in police
custody. The wife of the hoy came to
me weeping,

(Interruptions)

SHRI PATTIAM RAJAN: You
please tell the name.

SHRI YCGENDRA MAKWANA: In
West Bengal, recently I visited Asan-
sol and Durgapur. I met four Hari-
jan victims in the hospital who were
injured by a bomb thrown by the
communist workers.

(Interruptions)

SHRI BHUPESH GUPTA (West
Bengal): Sir, here is politics, He was
in hospital; you went there. So the Hari-
jan was injured by a CPI(M) bomb.
Was it written on his body? I should
1'ke to know. I can understand it if he
said, “I held an inqury; I went there
and saw.” But did pe ask the Chief
Minister of West Bengal, “I have seen
it. What do you say to it?" Now,
Mr. Makwana, don’t be childish. You
are, after all, the M'nister of State for
Home Affairs. “I went there and saw:
they were attacked and injured” 1Is
it a CPI(M) bomb? First of all, others
can make that statement—I don’t
mind it.

MR. DEPUTY CHAIRMAN: He
snould not have put thal question.

SHRI BHUPESH GUPTA: But the
Home Minister of the country makes
a statement that after visiting that
State he saw this thing and he is so
caocksure about it. Have you written
a letter to the Chiet Minister? What
is his reply? Did you telephone him
that you have seen it? I know it for
a fact that bombs were thrown mostly
by the Congress (I) people there. (In-
terruptions) They are Congress (1), not
like you. (Interruptions)

SHRI RAMANAND YADAYV (Bihar):
CPI people are throwing bombs on’
Congress (I) people and Harijans, (In-
terruptions)

SHRI BHUPESH GUPTA: They are
not Congress (I) people really. They
are anti-social people, adopted as Con-
gress (I) people. Now, Sir, that is why
I ask h'm nol to use such cheap
things. Leave it to others. Mr. Yadav
is there: he can ask such things.

(Interruptions)

SHRI YOGENDRA MAKWANA: In
fact, Sir, I did not want to bring in
Kerala and West Bengal into the pic-
ture in this matter because we are dis-
cussing a Callirg-Attention on Uttar
Pradesh. But the hon. Member, whlle
speaking, challenged me whether there
is any incident of atrocities on Hari-
jans either in Kerala or in West Ben-
¢al. For the information of this
House, Sir, may I say that in 1980 in
West Bengal 33 Harijans were k:lled
by the caste Hindus? (Interruptions).
This is the nuinber of atrocities against
Scheduled Castes. And in Kerals it is
478. Now, so far as the Durgapur inci-
dent is concerned, the victims them-
selves told me because one of the vic-
tims was in his senses and he told me
that they were attacked. (Interrup-
tions). There were 478 cases of crimes
against Harijans in the State of Ke-
rala during 1980, that is, last year. So
far as inacticn of the vpolice is con-
‘cerned, we have already asked the
State Government to iake necessary
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action on any officer who is respon-
sible in this conneclion. But, Sir, this
is a case of wanton killing by dacoits.
As usual, whenever they raid £ vil-
lage, they kill some persons. So, there
is no connection. Even then it is a
matter of inquiry whether the MLA
_ncident is related fo it.

SHRI BHUPESH GUPTA: Do you
know what is happening in Uttar Pra-
desh?

SHRI YOGENDRA MAKWANA: So,
it is a matter of investigation whether
the MLA or somebody else is involved
in this or not. Then one question he
has put is: What steps has the Gov-
ernment taken?

MR. DEPUTY CHAIRMAN: You
have already said,

SHRI BHUPESH GUPTA: The da-
coity was committed in a house.

MR. DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, if you continue. I
won’t call your parly.

SHRI BHUPESH GUPTA: He went
to the Minister’s house.

MR, DEPUTY CHAIRMAN: I won't
call your varty. Now you have put
the queslion.

SHRI YOGENDRA MAKWANA:
These are: intensifying patrolling,
providing the intelligence set-up to
gather information of such offences,
deployment of armed police battalion
especially in the vulnerable areas and
providing armed guards in trains at
night. These are the few steps which
the Government has taken in order to
stop these dacoities.
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MR. DEPUTY CHAIRMAN: Don’t
take time. Otherwise. ...
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SHRI YOGTUNDRA MAKWANA: The
honsurable Member raised some ques-
tions and most of them can be renlied
on'y sfter proper investigation. I said
earlier that the matter is under in-
vestigation and unless we rceceive the
reports from the  State Government,
it is not possitle for me to reply to all
thosa questions which reauire invest!-
gation. €o far as protection of Shri
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Gainda Lal Gupta is concerned, well,
he can approach the State Government
with a reguest to provide protection
and the State Government will defini-
tely provide protection to him. So far
as the Chief Minister’s programme is
concerned,—the honourable Member
has s2id that the Chief Minister of
Madhya Pradesh  cancelled his tour
programme—I do not know whether
tha e is any truth in it.

MER. DEPUTY CHAIRMAN: Now
Mr. Mishra.
SHRT YOGENDRA MAKWANA:

Just one word, Sir. As regards pro-
viding protection, 1f the honourable
Member wants me to read out, we have
giver guidelines to the State Govern-
ments in which many instructions are
given, .

MR. DEPUTY CHAIRMAN:
thosz things are known.
read them. You cannot go into such
detail. This is law and order and the
subject is a State subject.

All
You need not

Now, Mr. Mishra.
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SHRI K. K. MADHAVAN (Kerala):
Sir, I was surprised at the reaction of
some of my friends on the Government
side: not the Minister, but the mem-
bers of the ruling party. Sir, there is
an o.d proverb in my language to the
effect that when you look at the look-
ing glass, if your face is not so attrac-
tive, is not attract.ve enough to please
you, you should not break the looking
glass and you should not have any
quarrel with it. “Mukham nannallen-
gil kannaadi thalli pottikkaruthu.”

MR. DEPUTY
quite clear.

CHAIRMAN: It is

SHRI K K. MADAHAVAN: Now,
Sir, tne position is quite like this.

MR. DEPUTY CHAIRMAN: You put
your question.

SHRI K. K. MADHAVAN: Sir, there
has been discussion and, in the course
of the discussion, we have found alle-
gations and counler allegations.

MR. DEPUTY CHAIRMAN: That is
all right.

SHRI K K. MADHAVAN: Sir, the
horaurable friend who just spoke be-
Mre ine was seeking justification fpr
{he: Jtrocities on the Harijans on the
simpte ground thai there were atroci-
ties when Ghaudhury Charan Singh
wias the Hcme Minister as if they are
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‘bent upon adopting a quota system io
attack the Harijans. I only want to
ask: Am 1 to presume that because
there were atrocities on the Harijans
during Chaudhury Charan Swingh's
stewardship of the Home Ministry,
Mr. Zail Singh must also preside over
killings of the Harijans? If that is
so, then it is nothuing but having a
quota system.

SHRI SAT PAUL MITTAL: He has
not said it.

SHRI K. K. MADHAVAN: No. But
that is the inference. That 1s t{he
_logical inference This is exactly like
quarrelling with the looking glass, (In-
terruptions).

SHRI SAT PAUL MITTAL: What is
the inference?

SHRI K. K. MADHAVAN: My fr.ead
quarrels with the looking glass. He
sees his own image and he is not very
happy. (Interruptions),

SHRI SAT PAUL MITTAL: You are
seeing your own face in the looking
glass and you are asking us to look at
the looking  glass. Yoy are always
drawing wrong inferences. (Interrup-
tions). ’

SHR1 K. K. MADHAVAN: My face
s all right. It may not be handsome.
But, during the last 45 years of my
political life, I challenge you to show
a single instance. (Interruntions). I
pose a challenge to you. Can vou
prove g single instance......

SHR1 SAT PAUL MITTAL: What is
the challenge? What is there to
challenge? You are always drawing
wrong inferences. (Interruptions).

SHRI K. K. MADHAVAN: I chal-
lenge you ......

SHRI SAT PAUL WMITTAL: What
are vou challenging? Till me what
you are challenging. (Interruptions).

SHRI K. K. MADHAVAN: Yes I can
nijerstand that. I can understand
{his type of intoleramnce. I do under-
stand all {hese things.
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MR. DEPUTY CHAIRMAN: Yes,
Mr. Mittal let him speak.

SHRI SAT PAUL MITTAL: Why
should he talk like this, Sir?

SHRI K. K. MADHAVAN: Sir, now
the cat 1s out of the bag. (Interrup-
tions). The cat is out of the bag.

MR, DEPUTY CHAIRMAN: Please

put your question,

SHRI K. K. MADHAVAN: They want
to kill the Harijans. The only thing
is that they went to kill the Harijans
under the label of Mr. Zail Singh.

Now, my point is that the question
is not one of sharing the biame. This
is not a question on which you have
to apportion the blame 1in terms of
political differences or political com-
plexion. The question is not who does
it? But the question is that peovle
dare do it with impunity. That hap-
pens in U.P. and that happens in An-
dhra Pradesh also. My friend on
this side was also saying that by im-
plementing the economic measures and
economic reforms these things can bhe
minimised. 1 agree, Sir. But here is
a report in today’s “Indian Express”
on page 3, columns 3 and 4. The es-
sence of the report is that 60 Adivasis
died on April 20 in police firing in An-
dhra Pradesh in Indervelll in Adilabad
district. The Andhra Pradesh Govern-
ment claims that only 13 died. I am
not worried about the number, Sir. The
Civi] Liberties Team of Andhra Pra-
desh has found evidence on the spot fo
show that the simple Adivasis and the
Harijans had started organising them-
selves in the face of acute exploita-
tion and a rallly was called at Inder-
velli on April 20 for ventilating their
grievances. [t is purely ap agrarian
reforms question. These Adivasis and
the Harijans wanted to get relie; from
exploitation and they wanted to orga-
nise themselves in a rally. It may not
be pleasing politics to¢  you. But I
know about it. I know the Chief
Minister of Andhra Pradesh. These
Adivasis have been killed by the police.



307 Cualling Attention re. [ RAJYA SABHA | Killing of Harijans in U.P. 308

ME. DEIUTY CHAIRMAN: I think
the Minister will note this.

SHRI K. K. MADHAVAN: They have
been killed. I should like to ask the
hon. Member who raised the guestion
aboul the efficacy of the economic re-
forms to mitigate this ev.l. What :s
your answer to this? Have sixty per-
sons been killed by the police for
simple reason. Sir, that they organis-
ed a rally to and this exploitation, and
the rally was scheduled to be held on
the 20th....(Interruptions) Exactly on
that day these Adivasis who went for
the ra.dy were brutally killed by the

police. Whal is your answer? {(Inter-
ruptions).
MR. DEPUTY CHAIRMAN: Please

take your seat.

SHRI K. K. MADHAVAN: I am not
talking politics. (Time Bell rings)

MR. DEPUTY CHAIRMAN: Please
note this fact. (Interruptions)

SHRI K. K. MADHAVAN: One
minute more. Why has this happened?
We are treating only the symptoms;
we are not treating the disease. The
disease is there. The Scheduled Castes
and Scheduled Tribes who have recent-
ly acquired some sori of self-consciou-
sness of their own  powers, of their
rights, organised, and they have raised
demands. After all, people who have
vested interests.. .

MR. DEPUTY CHAIRMAN: It is all
clear. !

SHRI K. K. MADHAVAN: They :lo
not want status quo. After ali, whal
‘s the State? The State is an instru-
ment of coercion. What is the police?
A pinpoint of instrument of coercicn.
The police was misutilised by the in-
terested parties, whether it be in U.T.,
or it be in Andhra or it ke in West
Bengal or in Keralg, My hon. colleague,
Mr. Makwana, is a good friend of mirne.
He was quoting certain figures. I am
not dispu'ing them. I am nost disput-
ing them. 1 will only ask him from

these figures can he find out what ex-
actly is the number of his party men
who have brutally attacked the Hari-
jans? I have cases, Sir...

MR. DEPUTY CHAIRMAN: Thals
all.

SHRI K. K. MADHAVAN: Sir, Peo-
ple from his own party have joinad
the army of persons who committed
atro ities on the Harijars.

MR. DEPUTY CHAIRMAN: Please
conclude.

SHRI K. K. MADHAVAN: Who
attacked these people? All political

parties joined to attack these pzople—
(Time Beil rings) Bzcause they have
money, they can influence the police,
whether it 1s the red police or it is the
yellow police or whatever it is. But
the question i3: are we  preparel %o
forget all politica differences and
chalz out a proper programme just 38
we had during the time of Gandhiji to
have an effective programme to take
up the cause of the down-trodden
people and stand by them and con-
demn a’l atrocities that have been
committed, irrespective of political

differences? This i3 my question.
M. DEPUTY CHAIRMAN: Thank
youd.

SHRI YOGENDRA MAKWAMA: [
appreciate the feelings of tna hon.
Mem"er when he says that apart fromn
our po.ilical d:fterences, we should all
unite in these effoits {0 ameliorate the
conditions of the Harijans and Gir-
jans. Sir, as is known, this Govern-
ment has take up a massive program-
me {or the upliftment of this communi-
ty. and for the first time, Rs. 600
crores are provided in the Sixth Five
Year Plan for Scheduleg Castes alone
and a separate provision of Rs. 470
crores is there for {tribals as special
Central assistance. These are the steps
which the Government is taking. But
in that we require the cooperation
‘rom all sections of the House and
from all political parties.
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CHARJEE (West Bengal): Mr. Vice-~
Chairman, Sir....

Wt FqLANE
a1 qfer

o A0y
g qer g

D RAT qHAT &Y

WA I

(?) Devnagari translation.
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AN HON. MEMBER: He is Mr. De-
puty Chairman and not M. Vice
Cnairman.

PROF. SOURENDRA JHATTA-
CHARJEE: I am sorry. Mr, Deputy
Chairman, Sir, at the beginning, I
would make one observation regarding
thz statement made by the Minister
in reply to Mr. Rajan, At the outset, I
think, 1t would be better if the Min:s-
ter takes note of the absence of caste
conflict in g particu.ar State and high-
lights it instead of trying to prove con-
trary from certain isolated figures—I

. Mean, so far as ‘he oppression of the
Harijens or on the community-wise or
caste-wise basis in West Bengal or any
other State is concerned—those should
be treated as bright examples to be
emulated and to be lauded.

MR. DEPUTY
put the question.

CHAIRMAN: Now,

PROF. SOURENDRA BHATTA-
CHARJEE: That is number one. Re-
garding the entire enisode, the Minis-
ter's statement is a routine one. Now
the question j5 whether the situation
obtaining in UP is sufficiently serious
to cause concern to everyone, not lhis
particular incident only, not the Ben-
mai incident, but other Members have
reiterated other incidents. We have
read in the press also. The Minister
also said that steps are being taken.
But ag the steps are being taken, the
attacks are mounting. That is, the
menace of dacoity, whether it 1s an
attack of Thakurs or an attack of Hari-
jans, the dacoities are being organis-
ed on caste lines. Now, the question
is whether the UP Government has
shown utter failure to tackle the situa-
tion—they have totally been unable o
contain it—and whether the Winister
feels it necessary to prepare a master
plan to exterminate, to do away with
the menace. It was said that a master
plan was envisaged involving Madhya
P.adesh, Rajasthan and Uttar Pradesh.
And nothing has come out.

MR. DEPUTY CHAIRMAN: Now, the
Minister.
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PROF. §OURENDRA BHATTA-
CHARJEE: What does he say in this
respect. The question is whether the
steps taken in this regard are upto the
urgency of the s’tuation.

SHRI YOGENDRA MAKWANA: Sir,
in the keginning you did not want me
to elakorate. Otherwise, I am here
with all ihe details ....

MR. DEPUTY
know it.

CHAIRMAN: They

PROF. SOURENDRA
CHARJEE: But it is
Deputy Chairman, Sir.

BHATTA-
necessary, Mr.

SHRI YOGENDRA MAKWANA: All
the three State Governments of ‘Jad-
hya Pradesh, Rajasthan and Utta’ Pra-
desh are working in coordination so
far as these dacoity are ccacerned.
They want to wipe out these gangs
and, therefore, all the three States are
working in co-ordination. A common
Commang wag previously established.
(Interruptions),

MR. DEPUTY CHAIRMAN: Order,
please.

SHRI YOGENDRA MAKWANA:
Even now, they are discussing this
matter. Sg far as the Central Govern-
ment is concerned, we have issueq all
the instructiong to the State Govern-
ments to do this work in a better way.
So far as the Scheduled Castes are
concerned, there alsp we have issued
guide-lines to the State Governments
A copy of these guidelines is with me.
But as you know, Sir, public order
and law and order ig a State subject.
We can guide the State Governments
but it is for the State Governments to
take necessary action.

ot Wrer ta@ (fagre ) @ 99-
i wdEq, ghreAr £ g g T
aradr oSt & wig & Hw w4
Ft @z qradr qost & Fia fae
srgferm Fwlia &« §drg AT
w3 & 77 THRAT F W(F qZ ZAAL
Fodte #H ww @I § | AEIAETAT 7g
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[4r stiaT wqrE]
g fr efmdl AR & Sndi gad
g, AT WG F |IT FATCHT A
WZRTA BiGE THA F AN FREA
¥ awmaedl I ST FEIR
g S § FTe w7 sggRw famn
gh ag wATARd g fF W W
ghosdat & sor o & g,
TR T §ET  WUSAT & FF GV
g? gfmdr FauT WG F A
WERTATT .. .....

st Iqawmata
FL(FHF A AE) )

Hg  GHIW

st W 9EE : RA) S T 97
TH I Fi Ao FCFH godaA Al ala
) WA RA WA FiE (6 F
Flasg £fF sigh &3 WagIEaw
Hfvga wEET H weww &g
iz % fagy gfedl &t acemE
o fr mar,  far afoer
g9 #i 3wre femiwar 13 AT &
Wig AR ASTE &, A1E Zo GYo
g, @8 fagre g, 9% zE1 wow
g awiEsaT 58 § B 9 soAe
TE FTASHE W, AT F G A
TR FA BN F THT FWAT
AR TEAT ST ® ¥ THHQ
FN TEFTGIT  Fi AT FET ARG
=T /LFTT H Fga AT g0 f&
WL TR UGA W OSEEA g |
E Yaa # fau aTonT waw
gy Fifgn formd =R @ w7 EF |
ggfeaed famdr g fa gz gfe fagar
femErt = woaandt &1 AT 2
A AR FiAT W1 A HE Ag
SEH, WATAN, qAFT,  REAISE
§a & &9 R w7 F Y wifve &
S g A W @ aml g @y
SiogEdr g 1 WIGET  ewaedr & S
WETAIT I7% I G @ W AF

LR W go A AT} gud wrs-
;. wdy feelr &0 Sid oF wiET
amear & weaT ghosdAr #r o feaf
TN EAT WAL g W AT

WFR Bid @0 IEF |@H  FW

FfRo i w54 W E®T I FET
Sl ¥, w9 Gw o et 96T § 3E
HE @I F41 FL AT &, 53
FEIT &I ggTat aifge ?

SHRI YOGENDRA MAKWANA:
Sir, I agree with the hon. Member that
a Crime remaing a crime be it conmit-
teq in West Benga] or Kerala or any
other State and it is the duty of this
Government to curb it. I would not
have referred to Kerala or West Ben-
gal, hut since the hon. DMember, Mr.
Rajan referred to it, therefore I had
to sav something  about Kerala and
West Bengal. No question has beels
put by the hon. Member. Whatever
else he has said, I have made a noie
of it. :

REFERENCE TG THE REPORTED
STATEMENT ISSUED BY LEADERS
OF SEVERAL POLITICAL PARTIES
ON SLACKENING OF FAMILY
PLANNING PROGRAMMES.

MR. DEPUTY CHAIRMAN: We shalil
now take up special mentions.

Yes, Shri Sat Paul Mittal.

SHIRI SAT PAUL  MITTAL (Pun-
jab): Mr.  Deputy Chairman, Sir, 1
thank you very much for giving me
permission fo raise a matter of urgent
public imgportance, which is very clear-
ly demonstrated by the publication of
the Census Report, namely, the alarm-
ing rise in the populatlion of this coun-
try. In the last 33 years, since Jnde-
pendence, India’s population has
almost doubled. In the last Jecade,
as the Census Report shows, the popu-
lation has increased by more than 25
per cent. This rise in  population is



